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CENTRAL ADMINISTRATIVE TRIBUNAL
CHANDIGARH BENCH

Hearing by Video Conferencing

Contempt Petition No. 060/00031/2020 in
O.A. N0.060/00629/2019

Chandigarh, this the 5t of January, 2021
HON’'BLE MR. SURESH KUMAR MONGA, MEMBER (J)

(On video conference from Central Administrative Tribunal,
Chandigarh Bench, Chandigarh)

HON’BLE MR. RAKESH KUMAR GUPTA, MEMBER (A)
(On video conference from Central Administrative Tribunal,
Bangalore Bench, Bangalore)

. Ravinder Singh aged 33 years S/o Shri Rajender Singh R/o
House No. 991/34 Vijay Nagar, Rohtak, Haryana- Pin Code -
124001.(Sr. No. 1 in OA 629/2019)

. Anil Kumar aged 45 years S/o Shri Satpal R/o H.No. Village
Bahadurgarh, District Yamuna Nagar, State Haryana. Pin Code
- 135021. (Sr. No. 4 in OA 629/2019)

. Anshul Sharma aged 31 years S/o Shri Jagdish Rai Sharma
R/o H.No. 1199C/) Shastri Dham Gali No. 8, Jawahar Nagar,
Moga (Punjab) - Pin Code - 142001. (Sr. No. 14 in OA
629/2019)

. Manjeet Kaur aged 35 years D/o Shri Balbir Singh R/o # 865,
Phase 5, SAS Nagar, Mohali, Punjab- Pin Code - 160059. (Sr.
No. 15 in OA 629/2019)

. Rupinderjeet Kaur aged 28 years D/o Shri Balbir Singh R/o
House No. 87, Sector 78, Mohali. Pin Code - 140308. (Sr. No.
16 in OA 629/2019)

. Anita aged 30 years D/o Shri Rajpal Singh R/o H.No. 1417/2,
Sector 30, Chandigarh-Pin Code-160030. (Sr. No. 22 in OA
629/2019)

. Aklesh Kumar aged 30 years S/o Shri Ramikbalsinh Yadav R/o
H.No. 10-A, Bhagwati Park-2, Village Bakrol, Tehsil Anand,
District Anand State Gujrat - Pin Code -388315. (Sr. No. 26 in
OA 629/2019)
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8. Shyam Kumar Mahavar aged 34 years S/o Shri Chandu Lal
Mahavar R/o 107, Chokshi Chowk, Near Marsden Mill, Rakhiyal
Road, Ahmedabad, - Pin Code -380021. (Sr. No. 27 in OA
629/2019)

9. Anupam Gopal Mundada aged 30 years S/o Shri Gopal
Mundada R/o Wadkar Galli, Near Samskratik Sabhagrah, Post
Sonpeth, District Parbhani, Maharashtra- Pin Code 431516. (Sr.
No. 30 in OA 629/2019)

10. Praveen Avadhesh Pandey aged 28 vyears S/o Shri
Avadhesh Pandey R/o Madhumahgal Chawl, Subhash Nagar,
Gaondevi, Vakola, Santacruz (E), Mumbai. Pin Code - 400055.
(Sr. No. 31 in OA 629/2019)

11. Shailesh Kumar Kailash Singh aged 28 years S/o Shri
Kailash Singh R/o 3, Rajiv Nagar, Milind Nagar, Gaondevi,
Vakola, Santacruz (E) Mumbai - Pin Code -400055. (Sr. No. 32
in OA 629/2019)

12. Arabinda Pal, aged 30 years S/o Shri Akhlchandra Pal R/o
Village Khhabatagram, Post Office Palishgram, District
Burdwan, West Bengal. Pin Code - 713147. (Sr. No. 42 in OA
629/2019)

13. Arindam Basu aged 30 years S/o Shri Sukhendu Basu R/o
Kaushallya (D.H.M.S. College Road), Kharagpur, Pasehim
Midnapur, West Bengal - Pin Code -721301. (Sr. No. 43 in OA
629/2019)

14. Binoy Kumar Shaw aged 49 years, S/o Giridhar Shaw, R/o
65/25/9, M.]J. Road, P.O. Pravashangar, P.S. Serampore,
District Hooghly, West Bengal, Pin Code - 712249. (Sr. No. 45
in OA 629/2019)

15. Amit Roy aged 35 years S/o Shri Sridam Roy R/o Barui
Para, P.O. Kalna, District Burdwan (East) State - West Bangal-
Pin Code -713409. (Sr. No. 47 in OA 629/2019)

16. Munna Saha aged 28 years S/o Shri Ramashankar Saha
R/o Sombaray Bazar, Gorubathan, P.O. Fagu, District
Kalimpong, West Bengal- Pin Code -735231. (Sr. No. 48 in OA
629/2019)

17. Dibyendu Roy, aged 31 years S/o Late Shri Bishnu Pada
Roy R/o Village Jendur, Post Office Majhkanda, District
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Birbhum, West Bengal Pin Code - 731233. (Sr. No. 50 in OA
629/2019)

18. Bamdeb Ray aged 39 years S/o Jitendra Nath Ray R/o
Village, Post Office & Police Station ONDA, District Bankura,
West Bengal, Pin Code - 722144. (Sr. No. 51 in OA 629/2019)

19. Debankan Choudhury, aged 34 years S/o Prabir Kumar
Choudhury R/o I-33B Baghajatin Pally, Kolkata, Pin Code -
700092. (Sr. No. 52 in OA 629/2019)

20. Mallika Nandi Mandal, aged 44 years S/o Himanka Mandal
R/o 3/27 Ramanujam Road, B-Zone, Durgapur, district Paschim
Barddhaman, West Bengal, Pin Code - 713205. (Sr. No. 53 in
OA 629/2019)

21. Ajaya Kumar Mohanadia, aged 29 Years, S/o Iswar
Mohanandia R/o AT Bonglaguda, Post Office Borigumma,
District Korapur, Odisha Pin Code - 764056. (Sr. No. 68 in OA
629/2019)

22. Arun Kumar Lakra aged 31 years S/o Shri Ladhu Lakra R/o
Badgudhiali, P.O. Jharbeda, District Sundergarh, Orisha - Pin
Code -770070. (Sr. No. 74 in OA 629/2019)

23. Deepak Kumar Nayak aged 38 years S/o Sh. Rajakisjore
Nayak R/o Biswanth Nagar, Gopalpur Road, Post Baliguali,
District Puri, Odisha Pin Code - 752004. (Sr. No. 76 in OA
629/2019)

24. Zaihidul Alam Ansari, aged 41 years S/o late Paran Ali
Ansari, r/o Village lJyotinagar, P.O. Krishnai, P.S. Krishnai,
District Goalpara, Assam, Pin Code -783126. (Sr. No. 78 in OA
629/2019)

25. Gobinda Chandra Nath aged 44 years S/o Late Umesh
Chandra Nath R/o Village Chinabari, P.O. Baguan, P.S. Baguan,
District Goalpara, Assam, Pin Code - 783129. (Sr. No. 80 in
OA 629/2019)

26. Piyush Kumar aged 30 years S/o Shri Vinay Kumar R/o
Marwari Dhramshala Road, Barbigha, P.O. Barbigha, District
Sheikhpura, Bihar- Pin Code -811101. (Sr. No. 81 in OA
629/2019)

27. Nirbhay Kumar, aged 36 years S/o Late Shri Bajrang Bali
Mishra, R/o Village Raghopur, Post Office Bihta, District Patna,
Pin Code - 801103. (Sr. No. 83 in OA 629/2019)
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28. Dipak Jha, aged 31 years S/o Sir Indrakant Jha R/o Village
Bikrampur, Post Office Sahadai Buzurg, District Vaishali, Bihar-
Pin Code - 844509. (Sr. No. 84 in OA 629/2019)

29. Sunil Kumar Jha aged 45 years S/o Shri Rameshwar Jha
R/o Village Chamarhra, P.O. Mahnar Road, (R.S.) District
Vaishali (Bihar)- Pin Code -844507. (Sr. No. 85 in OA
629/2019)

30. Avinash Kumar Singh, aged 46 years S/o Late Shri Shree
Govind Singh, R/o Govind Bhawan, Club Road, Aurangabad,
Bihar. Pin Code - 824101 (Sr. No. 86 in OA 629/2019)

31. Sunil Prasad, aged 43 years S/o Sri Ramapati Sahu, R/o
Village Deori, Post Office Gatibandh, Police Station Dumariya,
District Gaya, Bihar - Pin Code - 824206. (Sr. No. 87 in OA
629/2019)

32. Rahul Kumar Sharma aged 26 years S/o Aditya Sharma R/o
Village Guniri Post Office Kartahi, P.S. Gurva, District Gaya,
Bihar, Pin Code - 824211. (Sr. No. 88 in OA 629/2019)

33. Suryadeo Kumar Gupta aged 29 years S/o Sita Ram Gupta
R/o Village Naraingan Bigha, Post Office/P.S. Dehri On Sone,
District Rohtas, Bihar, Pin Code -821305. (Sr. No. 89 in OA
629/2019)

34. Sanjay Kumar Sinha aged 51 years S/o Adiya Singh R/o
Post Office Balua, Via Neorv, District Patna, Bihar, Pin Code -
801113. (Sr. No. 94 in OA 629/2019)

35. Narendra Kumar Singh aged 47 years S/o Sh. Yogendra
Singh R/o Banagardih, P.O. Laxmipur, District Jamuj, Bihar Pin
Code - 811312. (Sr. No. 95 in OA 629/2019)

36. Deepak Kumar aged 30 years S/o Sh. Balkeshwar Prasad
Sah R/o Chhoti Ballia Bazar, Post Office Lakhminia, P.S. Ballia,
District Begusarai, Bihar, Pin Code - 851211. (Sr. No. 96 in
OA 629/2019)

37. Chander Shekhar Prasad Sinha aged 48 years S/o Sh.
Kailash Prasad Sinha R/o C/o KIPS Computer, JKS/D-30, Old
Jakkanpur, Patna , Bihar, Pin Code - 800001. (Sr. No. 97 in OA
629/2019)

38. Arshad Hussain aged 34 years S/o Sh. Abdul Mannan R/o
Ayodhya Singh Lane, Dumraon, P.S. Dumraon, District Buxar,
Bihar, Pin Code - 802119. (Sr. No. 98 in OA 629/2019)
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39. Deepak Kumar Singh aged 41 years S/o Sh. Bipin Kumar
Singh R/o Village Chakramdas, District Vaishali, Bihar, Pin
Code - 844128. (Sr. No. 99 in OA 629/2019)

40. Uday Singh aged 48 years S/o Sh. Ram Narain Singh R/o
Village & Post Office Painal, P.S. Bihta, District Patna, Bihar, Pin
Code - 800111. (Sr. No. 100 in OA 629/2019)

41. Arnab Chakraborty aged 41 years S/o Asim Chakraborty
R/o Flat C-1, 3RD Floor, 100/9, Sreerampur Road (North)
Garia, Kolkata, Pin Code - 700084 (Sr. No. 44 in OA 629/2019)

42. Sanghamitra Patra, aged 31 years S/o Shri Pradyumna
Kumar Sahoo R/o Chintapalli, P.O. Bahadaupur, Via Kabirpur,
District Jajpur, State Odisha, Pin Code - 755009. (Sr. No. 73 in
OA 629/2019)

43. Suraj Kumar, aged 26 years S/o Shri Ashok Prasad Sah R/o
Vasudevpur, Ward No.5, Post Office Barhara Kothi, District
Purnia, Bihar. Pin Code -854203. (Sr. No. 82 in OA 629/2019)

44. Dibyalochan Behera aged 39 years S/o Sh. Niranjan Behera
R/o Samapada, P.O. Badabhin, Via Athagarh, District Cuttack,
Odisha Pin Code - 754029. (Sr. No. 75 in OA 629/2019)

45. Anupam Mitra, aged 37 years S/o Shri Santimoy Mitra R/o
48, Golahat Road, Post Office Sripally, District Burdwan, West
Bengal Pin Code — 713103. (Sr. No. 61 in OA 629/2019)

46. Jajati Kishore Sahu aged 32 years S/o Brundaban Sahu R/o
Khandara, P.O. Mirchandpur, Via Chitalo, District Jajpur, Odisha
Pin Code-755062. (Sr. No. 62 in OA 629/2019)

47. Sangeeta Samantas Inghar aged 32 years S/o Soumya
Ranjan Dash R/o C/o Narayan Dash, 2nd line, Shagya Lakshmi
Nagar, P.O. Chatrapur, Near NH-5, Behaind Old Police Lane,
Bhaglja Laksmi Nagar, Near to Chhatrapur Govt. College,
Chhatrapur, Odisha, Pin Code - 761020. (Sr. No. 63 in OA
629/2019)

48. Soumya Ranjan Mohapatra aged 40 years, R/o Banambar
Mohapatra R/o Narasingha Pur, P.O/P.S. Pipili, District Puri,
Odisha Pin Code 752104. (Sr. No. 66 in OA 629/2019)

49, Sushmita Ray aged 35 years W/o Debashis Pattanaik R/o
C-30-2, Unit 9, Flat, Near Trinath Temple, Bhoinagar,
Bhubaneswar, Odisha, Pin Code -751022. (Sr. No. 70 in OA
629/2019)
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50. Sanjay Singh Chauhan, aged 43 years, S/o Ramkrishna
Singh Chauhan, R/o Ward No. 03, Bairafi Para Chhuikhadan,
District Rajnamdgaon, Chhatisgarh, Pin Code - 491885. (Sr.
No. 41 in OA 629/2019)

51. Gonesh Chandra Mondal, aged 33 years S/o Shri Ajit
Kumar Mondal R/o Village Subuddhipur Thaipara, Post Office
Baruipur, District 24 PGS (South) Kolkata. Pin Code - 700144.
(Sr. No. 60 in OA 629/2019)

52. Kamala Kanta Behera, aged 32 years S/o Sh. Krupasindhu
Behera R/o Panisaunli, P.O. Gobindpur, Via Oupada, District
Balasore, Odisha Pin Code - 756049. (Sr. No. 77 in OA
629/2019)

53. Subhash Chandra Panda, aged 55 years, S/o Laxman
Panda, R/o Sasang Via Baramba, District Cuttack, State Odisha
Pin Code -754031. (Sr. No. 67 in OA 629/2019)

54. Priyankar Das, aged 38 years S/o Late Shri Pashupati Nath
Das R/o 54, Boral Chandi Tala, Post Office Chandan Nagar,
District Hooghly, West Bengal. Pin Code - 712136. (Sr. No. 49
in OA 629/2019)

55. Byomakesh Ojha aged 40 years S/o Sh. Basanta Kumar
Ojha R/o Batimira, P.O. Biridi Road, District Jagatsinghpur,
Odisha Pin Code - 754111. (Sr. No. 69 in OA 629/2019)

56. Amrit Lal Tirkey, aged 36 years S/o Johncrus Tirkey R/o
Netajipara (Opp. Netaji Modern Club), P.S. Kotwali, P.O. &
District Jalpaiguri, West Bengal, Pin Code - 735101. (Sr. No. 57
in OA 629/2019)

57. Pinky Tirkey aged 29 years D/o Andrias Tirkey R/o
Kumbahal, P.O. Rasrajpur, District Sundergarh, Odisha, Pin
Code - 770002. (Sr. No. 71 in OA 629/2019)

58. Kousik Samanta aged 31 years S/o Sh. Tapan Samanta R/o
Village Kassa, P.O. Kasa, P.S. Monteswar, district Purba
Bardhaman, West Bengal, Pin Code - 713145. (Sr. No. 101 in
OA 629/2019)

....Petitioners
(BY: Mr. Arun Takhi, Advocate)

Versus
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1. Shri Heera Lal Samriya, Secretary, Ministry of Labour and
Employment, Shram Shakti Bhawan, Rafi Marg, New Delhi -
110001.

2. Dr. Amar Singh, Director General, Department of Labour
Bureau, SCO 28-31, Sector 17-A, Chandigarh - 160017.

3. Shri Sunil Chaudhary, Deputy Director General (Scheme)
Department of Labour, Bureau SCO 28-31, Sector 17-A,
Chandigarh - 160017.

4. Shri B.N. Nanda Principal Advisor, Ministry of Labour and
Employment, Shram Shakti Bhawan, Rafi Marg, New Delhi -
110001.

5. Shri Kailash G. Sharma, Director (Admn.) Department of
Labour Bureau, SCO 28-31, Sector 17-A, Chandigarh -
160017. (wrongly typed as Deputy Director in OA)

... .Respondents

(BY: Mr. Sanjay Goyal, Advocate)

O R D E R(Oral

Per: SURESH KUMAR MONGA, MEMBER (J):

1. At the very outset, Mr. Sanjay Goyal, learned counsel
representing the respondents stated that the order dated
19.12.2019 passed by this Tribunal in the Original
Application has already been challenged before the Hon’ble
High Court of Punjab and Haryana at Chandigarh in CWPs
NO. 22564/2020 and 22631/2020 and an interim stay has
also been granted in the said Writ Petitions.

2. The fact, as stated by Mr. Sanjay Goyal, has not been
disputed by Mr. Arun Takhi, learned counsel representing
the petitioners.

3. In view of the above, the present Contempt Petition is

disposed of, with liberty to the petitioners to get it revived in
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the eventuality of dismissal of the aforesaid Writ Petitions by
the Hon’ble High Court.

4. Since the Contempt Petition itself has been disposed of,

therefore, nothing survives in MAs 418/2020, 419/2020 and
1367/2020. Accordingly, these MAs are also disposed of
having been rendered infructuous.

5. Rule of the Court is discharged.

(RAKESH KUMAR GUPTA) (SURESH KUMAR MONGA)
MEMBER (A) Member (J)

mw



